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period of Emergency, the public exhi-
bition of the following ilms was sus-
pended:

Out of the 13 films mentioned above,
all the 8 filmg dealing with sex edu-
cation were banned for reasons men-
tioneq above,

(b) The orders of suspension in
respect of the following fllmg were
lifte even during emergency:

1. Aaina (Hindi)

2. Aatammakala (Telugu)
3. Andhi (Hindi)

4. Salaskhen (Hindi)

5. Dug Numbri (Hindi)

(c) As in statement 1ajd on the
Table of the House. [Placeq in
Library. See No. LT-767/77]

(d) Only one film “Kissa Kursi Ka"
(Hindi) has been lost. The Central
Bureau of Investigation who enquired
into this matter has reporteg that the
film has been destroyed. The Bureau
has already launched prosetwtion pro-
ceedings in this™ case against Shri
Vidya Charan Shukla, former Union
Minister for Information and Broad-
casting and Shri Sanjay Gandh{, Ma-
naging  Director, M/s, Maruti Ltd,

Gurgaon. The matter is now sub-
judice,
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Kunbis and Gaudas of Goa

4085, SHRI ANANT DAVE; Will the
Minister of HOME AFFAIRS be
pleased to state;

(a); whether Government have
seen a report which appeared in the
Blitz dated the 8th January, 1977 to
the effect that Kunbis and Gaudag of
Goa are victims of rapacious money
lenders and grocers due to their own
age old prejudices ang superstitions;

(b) the facts thereof; snd

(c) the actign taken or proposed
to be taken by Government to im-
prove the:living conditing of thest
two tribes? .
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